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{[THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHRI SHANTI BHUSHAN): (a)
‘Twenty-one High Court Judges were

transferred during the period of the
Emergency imposed in June, 1975.

(by and (c) The present Govern-
ment is in principle against transfer
of judges from one High Court to an-
other which have been made during
the period of Emergency without the
consent of those Judges, and would
like to transfer them back with their
consent. Whether any exception
shoulg be made to thig general prin-
ciple is still under the examination
of the present Government. A de-
finite policy in this regard would be
suitably considered and adopted.]

gateR T IaT X197 § azd frafeqat

30. s} AWMTT WETE WE ¢
T W HAY Tg FAW AT T FA
= . ‘

(%) 7 7g @= & fF 1975-76
AR 1976-77 & FU F A
@iy #wX Seax @d H oaga @
sy fﬂ?{ﬁf\"r«:ﬁ CANE 9’

[ RAJYA SABHA]

o Questions 72

(=) afe g, @ WI AW
g ¥ WA ¥ WAl % ¥
f quarE fEaT &1 T oA ¥
FT FCT g ; WK -

(T) 1975-76 WX 1976-77
F a9l ¥ s gERae W 9T
Wa § qed wer R freEa 65
& ga wAarte § ¥ wglEd
wifeEl A wAgfad  wAsaat F
fray whrma #9a frgsa %@
ag? \
+[{Ad-hoc appointments in the North-
Eastern and Northern Railways

30. SHRI NAGESHWAR PRASAD
SHAHI: Will the Minister of RAIL~
WAYS be pleased to state:

(a) whether it is a fact that a num-
ber of ad-hoc appointments  were
made in the North-Eastern and
Northern Railways during the years
1975-7¢ and 1976-77;

(b) if so, what are the reasons for
not adopting the normal procedure of
recruitment through the Railway
Service Commission; and

(c) what is the percentage of em-
ployees belonging to the Scheduled
Castes and Scheduled Tribes out of
the total number of employ<es
appointed on an ad-hoc basig in t‘{le
North-Eastern and Northern Rail-
wayg during the years 1975-76 and
1976-77 7}
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+[THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE):
(a) Yes.

(b) Such appointments were made
under gpecific instructiong of the then
Government and are subject to re-
gularisation by the Railway Service
Commission.

(¢) Information ig being collected
and will be laig on the Table of the
Sabha.]

Running ¢f an Express Train from
Daltonganj to Patna

31, SHR1 BHISHMA NARAIN
SINGH:. Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether there is any proposal
under Government’s consideration to
introduce an Expresg train petween
Daltonganj and Patna; and

(b) if 50, by when thig train is
likely to be introduced?

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE):
(a) No.

(b) Doeg not arise.

Tatanagar Amritsar Express

32. SHRI BHISHMA NARAIN
SINGH: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether there is any proposal
under Government’s consideration to
run the Tatanagar Amritsar Express
on 3ll days of the week; and

(b) if g0, by when the proposal is
likely to be given effect to?

THE MINISTER OF RAILWAYS
(PROF., MADHU DANDAVATE):
(a) and (b) Increase in the frequency
of 161/162 Tatanagar-Amritsar Ex-
press from 4 days a week to a daily
service hag not beepn foung feasible
at present due to lack of line capa-
city on Delhi-Ambala gingle line
section. As and when the line capa-
city works are completed thiag sub-
ject will be revieweq,
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Conversion of Sonepur Meire Gauge
railway line into broad gauge
ling

33. SHRI MAHENDRA MOHAN
MISHRA: Will the Minister of
RAILWAYS be pleased to state:

(a) whether work on the project
for the conversion of Palezaghat-
Sonepur metre gauge railway liue

into broad gauge line has gtarted;
and
(b) if not, what are the reasons

for the delay in taking up the cons-
truction work?

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE):
(a) and (b). Preliminary Engineering-
cum-Traffic Surveys for the conver-
sion of Sonepur-Palezaghat metre
gauge gection into broag gauge, have
been carried out and the survey re-
ports are under examination. Ac-
cording to these surveys the estimat-
ed cost of conversion of this 5.5 km.
long section would be Rs. 23.98 lakhs
and jt would yield a financial return
of about 4 per cent by the Discount-
ed Cash Flow Technique. The sche-
me was thus found to be unremunera-
tive. A re-appraisal of the traffic
projections hag been taken in hand
which will take into account the new
pattern of traffic, which hag emerged
as a result of the gauge conversion
of Muzaffarpur-Sonepur section which
was completeg about one year back.
A decision on the project will be taken

after the resulty of the re-appraisal
become available.

Casual railway workerg removed
- { from, service

34. PROF. RAMLAL PARIKH:
Will the Minister of RAILWAYS pe
pleased to state:

(a) whether it is a facf that q
number of casual workery in the
various Railway Zones were re-
moved from service for failing tq
undergo gterilisation;
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